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"60 cops withdrawn from Thackerays' Security Cover"

There were surplus policemen for the Sena Chiefs police
protection."

3R, 39 Y &1 WX &~

'The Democratic Front Government has drastically reduced the
number of police personnel deployed for Shiv Sena Chief Bal
Thackeray's security cover since it was found to be in excess."
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SHRI NILOTPAL BASU: Sir, | am on a point of order. He can discuss
the general security question. But he should not refer to specific members of
the Cabinet of a State Government. It is not fair ...(Interruptions)... He has
made his point. | think reference to the State Government.... (Interruptions)...
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SHRI GURUDAS DAS GUPTA (West Bengal): Sir, | would like to
draw your kind attention to this thing. Why does he appeal for protection? It is
for the Government to respond. It is not for anyone of us to intervene. But let
us keep that point at this level If you would like to use this platform for
speaking something against the Government of Maharashtra, then it is not the
proper forum to do so. ...(Interruptions)... | will also appeal to Shri Advaniji to
ensure that this forum is not used to malign any State Government, whatever
be the character of the State Government. Security is one aspect. But political
misuse of this forum is another.

8 ST Feud: ANg SuaHege deigy, § IE garr aredl § b 4§
AERTE AIPR B! B ATAIFT T81 B 81 § dfcd I9¢ Fofai ot avw g9
AT B & AHT B e g b S Foiy fag o 8 € 9 a9fa |
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SHRI GURUDAS DAS GUPTA: This is a gross misuse of the
Parliamentary ~ System.  ...(Interruptions).. He can appeal.

.. (Interruptions)...

SHRI SANJAY NIRUPAM: That is what | am doing, Sir.
(Interruptions)

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): | have followed
your point.

SHRI GURUDAS DAS GUPTA: Sir, he is saying that the decision is
politically motivated ...(Interruptions)... It is unfortunate. It is uncalled for....
(Interruptions)...

SHRI SANJAY NIRUPAM: It seems like that.

SHRI NILOTPAL BASU: Earlier, he made a statement of fact. We
have been very carefulry and very cautiousry listening to him.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Please
conclude.
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): The next is the
Special Protection Group (Amendment) Bill, 1999.

SHRI VAYALAR RAVI (Kerala) : Sir, | have given a notice. Sir, |
come from a State of hundred per cent literacy. It is a sad and sorry affair in
that State that in one district political scores are settled by killing each other.
One is a ruling party in Delhi and one is a ruling party in the State. Sir, | am
only appealing to all the political groups and the political parties to stop this
killing and make the people live in peace in Coonoor District. | am not making
any allegation, but this butchering each other should be stopped. Ladies are
not safe, children are not safe. A person can kill the children in a classroom! |
am only appealing to the national leadership of these political parties to come
to an understanding and save Kerala from this kind of a civil war atmosphere.
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): | am confident
your appeal will be heeded to.
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